FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CHANMEET LEASING AND FINANCE PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor CHANMEET LEASING AND FINANCE PRIVATE
LIMITED
2. | Date of incorporation of the corporate | 04/10/1991
debtor
3. | Authority under which the corporate | Registrar of Companies, New Delhi
debtor is incorporated/registered
4. | Corporate Identity No. / Limited Liability | U74899DL1991PTC045913
Identification No of corporate debtor
5. | Address of the registered office and | 32/65/66, Second Floor West Patel Nagar, New Delhi —
principal office (if any) of the corporate | 110008.
debtor
6. | Insolvency commencement date in | 28% November,2025( order received on 01.12.2025)
respect of corporate debtor
7. | Estimated date of closure of the | 27" May, 2026 (180" day from the date of
insolvency resolution process commencement of the resolution process)
8. | Name and registration number of the | Deepak Kumar
insolvency professional acting as interim | (Registration No IBBI/IPA-001/IP-P01831/2019-
resolution professional 2020/12821)
9. | Address and e-mail of the interim | Registered address: -207, Best Plaza, H-8, Netaji
resolution professional, as registered with | Subhash Place, Pitampura, Delhi-110034
the Board Email Address —deepak.ashm@gmail.com
10. | Address and e-mail to be used for | 207, Best Plaza, H-8, Netaji Subhash Place, Pitampura,
correspondence  with  the  interim | Delhi-110034
resolution professional Email: -chanmeetcirp@gmail.com
11. | Last date for submission of claims 06™ January 2026
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, | Name the class (es): Not Applicable
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and a). Web link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized | b). Not Applicable
representatives are available at:

Notice is hereby given that the National Company Law Tribunal New Delhi, Court-IV, New Delhi has
ordered the commencement of a corporate insolvency resolution process of CHANMEET LEASING AND
FINANCE PRIVATE LIMITED as per order against Company Petition (IBC)/3(ND)2025 in old case CP IB-
732/ND/2024 as on Friday, 28" November 2025".

1. The creditors of M/s. CHANMEET LEASING AND FINANCE PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before Tuesday, 06" January 2026 to the interim resolution
professional at the address mentioned against entry No. 10.

2. The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means in the relevant forms to be
downloaded from web link mentioned in col 14.

3. Submission of false or misleading proofs of claim shall attract penalties.

CA(IP) Deepak Kumar
Name and Signature of Interim Resolution Professional
Registration No IBBI/IPA-001/IP- P01831/2019-2020/12821

Date:23.12.2025
Place: New Delhi
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State Bank of India

GUJRANWALA TOWN DELHI-09
PUBLIC NOTICE FOR AUCTION OF GOLD ORNAMENTS

The below mentioned borrowers has
failed to repay the loan and redeem gold
ornaments within the stipulated time
inspite of several reminders. The Gold
jewellery/ Ornaments pledged under the
said loan account by the below listed
borrowers will be sold in Public/ Online/

Private auction at our Branch premises on

24.12.2025 at 1:00 Noon

Terms and Conditions

1. Those willing to participate are
requested to deposit an amount Rs.
5000/- before 12:00 am on the auction
date.

2. The bank reserves the right to accept or
reject any bid without assigning any
reason whatsoever

3. The Bank shall be at liberty to cancel
auction process/tender at any time,
before declaring the successful bidder,
without assigning any reason.

4. Please note if the auction does not
completed on same day, the same will
follow the subsequent days on the
same terms and conditions.

5. If the customer is deceased all the
conditions pertaining to auction will be
applicable to nominee/legal heir.

The borrower is hereby notified to pay the

Principal along with up to date interest and

ancillary expenses before the date of

auction, falling which the pledged gold

Indian Bank
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Ms Jasmeen Kaur Rs. 89332/- 14.20/12.50
clo Joginder Singh p'uségfre“
Muzaffarnagar,
Uttar Pradgsh other charges
-251320

DATE 22.12.2025

PLACE: SBI GUJRANWALA TOWN
Sd/-

BRANCH MANAGER

1.| Z& e v geregre mrgle ffde, gaw Prdve oo | gitErEl O 3
T T H, T waiEn— e Eha, STl HieTe
ARTEA] UE, T w1000 THE SRR 58 660 U
snTeoae et e o Ruem eraleme dusd)
o, gfe Awv 204, e Wb, @R OIS
TTETTH—1 22002

4, [HE 'I"|_I'-|? G TF'T-E -'lE-_u'Fr T (UT48990L 1991 PTED455913

5. (@i T ER arﬂilrzrr- T"-!IT-IT-'Itﬂd.HhE ‘g6, TIT Hia e 9eR TR, T el -
I A (3 ) 110008

B, |WieE A=ere o Hekl W ST vile] A 20 09T, 2026 (ATEY) 014122005 W) W)
o

|

SR S T SRR e 27 Wa e Hﬂ;ﬂ\fq i s A E I 4
Bl g R s sg0 f2=)

wus e INC-25A
HEElE T @ o e § oitafa
W o 3 T o= # wanfn fremos
BEm Fews, Sfine +d d@=rEE, 990
B, e foeeh & v
FO #RFREm, 2013 3 AR 14 @l T
{Prererer) v, 2014 9 P 41 @ e

™
riws e Eeme fafvde G
U29253DL2010PLC198990) Firws
Thaees  SifhE  Bi-184, e
FafeeTe TR Ba— | | 78 feee, e,

HIFH, 110020

HEEF FI /Tl
e arern it gfEe faen e & B wne,
FUAT HETTTN, 2013 F LT 14 T8 AN
e CA T o o O [ 4
L A e (e e v B o B
T e # At R o7 eaw, 2025 &
T3 AR AW ATE i e we
f e wee e arde BEies e
H FoeT B FEEE #, A S g3 q5end
] I FE T |
wE Wt ol Famsr B 5 & wanaa
giaa= ATl | wariEs 9 % HE9E
TE U= el 2R oo ey e e s
T oo, Biaand Sedes HJad, St
e, 8 [Ew0 — 110009 = ol o
e & o fefe da wem & an oeitea
= =1 o B B = B O ) |
Hifes & waneE o [l | dge @
Wit IdEE wWE F ToiEE S
F—15 7 4 M TR HE WE—| |,

+7 et faefl, s, 11ooe0 # sarh
ET |

ol amdeE o el @

v #E giawe s

B S —

Fami® 22.12 2025 W A ()

T T (#r: pa19s283)

8. [infim T AEEE © wE E S | T TN
G 1 B e ol e wﬁ‘re:,}-F.H
?FTE.“'-:I B IEEI IFF.-D[H IF'-F‘D1=E|3 .'"EIJﬂ}-E'JEDJEEd

3, |4 WA AT B T AR, v e, b, ﬂﬂruhm'rr?ﬂ"l-‘—rgﬂ

-t R g E fiedi—r10034
Fﬂ 51 deepak. nsnmﬁ![:lnall GO

10/aimfeR T NI, -..szﬂ? f7e R, 798, A i e s
T[], O MY §—Hd [firesi-110038
ZHH- chanmeetcirp@ygmail com

1. v e e e st fal 1 WA 2026

12)vmftn e ST g1 6w 2 FE T A A
-8R (6% F @ (E) F W

13 |Felt st 3 ot & sfin bR o A T
w1 A i e g (i o o s

il i W i e e

il

147} Fafm o oy ) 11
o) vy iR w e s gowe & [0 o

httpssdibbi.govanddonnleadfiom, himl

g e e Ry oo & -|:1|-rd ST I'!,,cq i TE Fredt ey s e ol
et (IBCUSND)2025 & ardw o 1-r-11!*|e o dE CP IB-TI2NDI2024 # YA, 38 e
2025 w1 Tt et o anete e fabide o widiie Rl e afm e
et it AT i & |
1, e i ST o wet e it et w s 63 s, oe A
2006 T I T TR c;“m 1 TITH AT T nan«zwﬁrmﬂmﬂﬂmﬁ? T
AT AT AT W |
2, TRty oS 99 31§95 % W B gelaptioe AN o A W e
W 14 9 20 T R B W S R e A weln el siee W, 3 g
g:-’rr-:*ll"rm ATEE ¥ W & e STE WA S A O

3 l:'H b 5!__'”- o1 "HIH S 1'|1__'.'1 ulHI T & u\_l."llﬂl (5 L G ERTT ELSEL ] m {m}m m
TN 23.12.2025 St e e w1 = i e
T 7 e e weaT IBBUIPA-001/IP- PO1831/2018-20201 2621

ek i B mT%q:IﬁI'—-EB'
[ (e 1) R, z014 4

rT-!lH 30 & AT )

g T A s O e T a8 e
A M, 2013 W AR 12 S 130 HR
[4) eq e A (Frererer) Faramrft. 2014 ot
fram wﬁa:{ e 3

B HIEA H

(CIN - U7190DL199EPTCO92947)
Fament it e - @ A, B e,
El-1. WEE i, e Aae 4 3l 2 ge A
g e, o [eei—11006s, ¥ e @
e e e B
UHEE AT W & & o § 6
T G B o ol s alrg'm
TAAETAL ﬂal £
R A el ddfin wrEnEy e
ufdafde s o P g ol s oy 5 g
18 frwme, 2028 =1 ol HHETIT
HIAFE 'E'-.-ﬁ # qiten 9 gema df &
AT AT S ot -‘F’-w
T (T ) F#u'rrﬂ% w1 T 13 G
Gl A i B R L L m A, T
AT i weer afafrEe, s0s w0 A W
st A wEE wErEe (S e ®
EaE R R e R R E O R T e
i 0 B T

i g e ) ot & R e aeed 4 Slan @ & derdi st g ol sl
& fieg arite sfioarat 10 20122004 1 T8 F1 72 § iy sommiEeEo § guiea )
O] §9 ST S 2 TR 05122006 T T fi

G 1 T A B e 1l B A 7 L G R S L B | N
ﬂ:f'é»m_ TR e A T S ) @ fE AT 200012026 6 B9 SO
Tt B am i Em amm )

wieh o A # AT R O T aaiieE | e W, fEe ® geE e b
AT ST 3 fakm e |

i e afte s AR Hew F 2 12 S oo2s e i

TS # AW W
eﬁa'mmﬁmﬂii

[FrrT 8(6) @ WRgd W] ardel WuRkial ) fasr & ferw faspr ==

®d Rpa g fafires

GERT 4R 3045/1, Tadl HeRAT Ugld U & U9,

Emml-hrﬁm ATy ewA & HUR, A S [T —122001,
g9 gurgaon2@canfinhomes.com

CIN : L85110KA1987PLC008699

T CAMAMS Mol ME)

Franriaiiogy Hrooar iste el

facda sriaar &1 ufavfaeor sk gaftator qem gfosfa fRa gad=
Jftrf=r, 2002 & wrer ufsa ufavfa faa (vad=) FrawmEe 2002 &
fr4 8(6) & UTaEE @ dsd Irad MRTAT &1 {9 2g fas)

31T ST T 3R W TR TR Bt o dTelt 3R TREX B T8 AT o oIl &
f S 9a8 TS s Uiy, o RIS sfecy & U IR W) 18 2,

I = T HIUED 3 9 IadTiad TiedaH
E'?IFTF‘JT-:F!'I“FFﬂﬂ-i"r -rﬁ-.'rn:‘-nn |
I'E,hl._f"" g ITIE‘I . mca.gav.in). W IS
I WO T e ST J=1H w0
ip mmrmmﬂﬁmﬂ?w
afty B s 5H e 8 A o i
i 20 oy T bt s v e o
?1'1"'_:[ i1 ‘.Tq-ﬂﬂl EI-.-?-:" IR (R 18 L)
aafafe anrat 1.|1-|'{°T
ALt
Al
fgura sfwrEn A, ol
H Reef-110003 & T ™ aE &0 aft
G E R R e R
w W AOHE R S-1, TEE 9HT,
'-|,-'|" -Ta= 1 ar-' z e e 1 ﬂE""'{
G ES “c"m —{ 40055
A i e
vldey vamgard gy ik

BT —
_ ST BT AR gl
fEarE @ 22122026 BER

T A BT . GATEEA0Y
s I R 1 e WA o L

ArEEdTH Fiera, Bt 5, FEE-—400101

O Tl
G Ll

RaT BegfdcaefbisTad (S W dF] 81, IADT Sl &) Heoll b+ b
B fafics, _swia_ 9139 & «ifdea afrer a4 @ foar 2, sS4 28.
01.2026 H1 "SHar @ wier 2", wiur @ 3w 2"] iR st g Al v D
TR WR §—IAR SR@d 491 S, drfe a7 FAR Ga =T SR
sy feieh ga=r (ol @ ard) § &9 % 8 fafics & <u
29623598 ¥UA (Ddel I ol 9IS EolX oI Gl SUc Ud) i
Il B ST W@, Sl _22—12—2025_ qH $I 2, 91 31 IH U AT &I
TSl 3R I Yo HI A 7 | AREE Jd 32,30,000 39 (Haed
T o I 89Tk BuR) 8T MR S9= oA i 323000/— SO
(@ad I T A3 BoIR ) BT |

B3 ATd THIAC — BB el

e & fawga Ffraw sk oid 39 b s fafics @ affaiRe
dq4rse (https://lwww.canfinhomes.com/SearchAuction.aspx) ux <1

LER

33T ¥ 91T &1 & fov feie: www.auctionbazaar.com

= IndiaShelter

= Home Loans

HAT HE=

$fear deer wrgE HfuveE fifics

T AT Sie—s, 5 o, dee—as, SEEeEed o TR, FRETT-1a002 |
TN AT 621 /96, TFEA 2 S wE, gEe Atem, FEn iR, FTE-208027, TEE T BEE § O |

AfrETA A s ah war wfhe e (o) B e e

ETETHEE ® WO HO @ e wee E g

firn & Faas Freor i R o &
W AT A TAE e 4
e feat i o atfEs Wi W g v
W wAre A1 oamit & B #

517 IR 8 L Gl 1 8 | B i [ 113 e s s B o

HIOT AT P
fafr sfre wf3r

®. Rorddt/ af¥w ey et wadie o

¥ | Iuafgertl/ sraet ufafeafd or
ST, T GTAT HERT

fofy/ Fvor
e o fafdr

fids aftwetwt @ i o0 g oo A o wew sfifem, sz @ ewEoial) @ sEEm e
AL G T 1 B R L = o o ) o o e T e B P B et S L | L B i e B | B R o 3 | o
i Brps vk B
fembtriei o arew TEw ome @ W e-Frpfim oftestt pedm o e F witpn fiem e & wErwwmien S
G EIATE e B o e B B0 B 6 1 £ | e | o
A DU P VT e B e e T s R e R 5 e i T B e 8 O et e e
it el sooErer # @ sfitgee affwrdt o e A A9 frdla oftdufEE & o ol goefister e gee e e
wfifemm po0g ® s # omen Cretafan st @ ey e g oo & el g affem w men Sfts w
ufy Frefefag seomd e = 29 F e B9 § w7 W0 T0 Foan SE
g O B By e A B R Y B ol e e o G D
Forgsl ol ue mem o S ood sy of) ofn o dEe & @ o

1 e L EE R e i T B

tsna SimeiE A®

TR & e |

punjab national bank

..the name you can BANK upon |

TEg ST I8 A6 HE FeaIen et & i

QT & o (aegn wwt ar el @ s & s & |

H TR Fal et |

WaN—vqUey, e, sn—sdisa, gud dedl, AIVEY] W, 9e1—800001
§—9d : coptnsamd@pnb.bank.in

el 3tfaferaa, 2002 @B dea FHioT Fyen

: e uheeia e wans arfferas 2002 (54 o9 2002
B G 1a(2) T wfenife fem (Eoe) Frem, 2002 & P & Wy gfed & & ded (301 T B Ueguemrg S g
S e T e Lt e = e o B 0 E AR W e e e e e e A R T e B - e B ]
& Ty ) Rl @ so RBEl @ fow e @ R e w2 arpites @ s and vl s s e |9 e
YT ST T T E T | Sl Ry 4 e € v ouats gitn = A e w e 2
el € | SHieTy, B9 SUETET Giaeal / Sfue BT 8 T R O U185l O S a6 |

TR AT de 1 A TeailEd af¥ afafen ane aw arsie 2re, | gwEnd & g g d fawe e 8
siferFrer o e 13(2) o o g9 AR o wne A A w13 @ Su—are (4) @ aee oty T i @ e an

YT 13 91 IU-GRE 13 @ weH F T g8 A g (e o § 6 5w g
il el e e et o e o < aftwim eidm weafiy @1 ), a22 o7 s @ & areEeg T

T ST SR F G797 13 B TU—IE) T WA B T e ey W] § o A g s
gﬁﬁﬁﬁﬁlwﬁﬁ%ﬂrﬁmﬁfaﬁzﬁaﬂﬂﬂﬁﬁﬁgfwﬁﬂ%ﬁa%mﬁﬁﬁm‘nmﬁﬁmmﬁﬁmw
) el v i il @ e agvn ol od SO e e Ay el Al =] an R B9 e o g

= e WA T 1 ) B R | e L B G R

o ST o1 A9 =17
o ST &1 19 U 9]

nifer® &1 A0 v
g Wi #1 [Aaem

1. #0r Haa & fold
2. e &1 fafd

3. ol awTE T

1| =rar He: 004520NCO0000671
uEEal wee e ge-m 9l &
Trge SITd TS e WS F 9, 7o,

dEr): AP AR

AM- | (Fd "yl @ wiftgs

m— || (Eae goil & aegen

(1) : 26.11.2025
(2) : 01.10.2025
(3) : Rs. 23,64,057/-

fearfar: 23.1.22025 Bl / —,
AT U™ gTferepd e, & fa v fafics

BEFORE THE DESIGNATED COURT UNDER THE MPID ACT, MUMBAI

MISCELLANEOUS APPLICATION ND. 1758 OF 2024
I
W NG- 3632825
tFID SPECIAL CASE WO, 1 OF 2014
T Deputy Collactor & Compatent Authority appomied under the MPIDACL 28959
wahpplicant
Wil
1. M/5 583 Moons Technologles Ltd,,
Address- FT Tower, CTs Mo, 256 and 257,
Sieren Road, Andnes| {East), Mumbai- 200093
2. M5, P.D.Adgrotec Pyt Lid.
Address- Shop Number 120, 1t Floor, Packet 7,
Sector 24, Situated at Best Star Mall, Rohini, New Delh- 110085
3. s, Dulichand Foods, Dulichand Cesal, Dubichand Narendra Bumar
Address-Shop Number 120, 1st Floor, Pocket ¥, Sector 24,
Situated at Best Star Mall, Rohini, Mew Delhi- 110085
4. M/ 5. Mohan India Pyt Ltd,
Address- 4F-211, Lane W-5,/20, Western Avenue,
Sainik Farm; Mehrall, New Delhi, South Deihi- 110062
&, M5, Cosmos Infra Enginearing (1) Pwt- Lid.
Address- AF. 211, Lane W-5,20, Westarn Avenue,
Sainik Farm, Mehrali, New Delhi, Sowth Delhi- 110062
G. lai Shanker Srivastasya son of Iate Pratap Lal.
Address- 374, Tarun Enclave, Pitampura, Belhl D103,
T.M/ 5 Divime Vision Infra State Pyl Lid.
Address-AF-211, Lang W-5/20, Westarn Avenu, Sainik Farm,
Mehrali. Mew Dalhi, South Delhi- 1102062
8. My, Surpriya Export Pyt Lid,
Adldress- AF-211, Lane W-5,20, Westarn Avenu, Sainik Farm,
Mehrall, New Delhl, South Delhi- 110062
9. M5, Systematix Commodites Services Pyt Lid
Address The Capital, "A” wing, 6th Floorn, No 803506,
Plot Mo C-70, G-Block Bandra-Kurla Complex, Bandra East, Mumiba 200051,
10085 Botdal Oswal Commodilies Brokers Py, Lid,
Address- Maotilal Cewal Tower, Junction of Gokhaba and Sayani Road,
Prabhadevi, Mumbai- 200 025,
11. Mg, IM Financial Cormmitrade Lid.

N EFR e i T 10 foqsR 17 FER 2025 qF <7 <Ry | HebE T 67 /108, ETTe] 47 ﬁ?-?'_{ ﬁ?—EMEDHI,’ a:ﬂﬁ}: {F‘T’h a-ﬂ?{ ArE =M g A ; j
itk e SR 2 _ . o3 oy ; ik T A Address-1 Fleor, B-wing, Subhash IT Park, Fiot No BSE,
e I i | 2P |oeoore/— wm @ wrwlas @ e demi SE-auRgl: . W1 I S A | W S g AR | B S | off. Dattapada Road, 0pp, Tata Steel, Borivall East. Mumbal 400 066,
:._,.I .-:jlflfﬁ:_l:.j.r:i-a;;f ik . SIS BN didE B W) | A, Hed w2 g oure, e ﬁu“ﬂ? e A9, fEWW wlEE o MR, ﬂT!f? T e ferd, gede W | feee 01102025 @ Address- 7 floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi Mumbai 400025,
it bl 17 RER | o 18 R 2005 9| o : sfen—dus.  Fasi—dem,  sfRamnm, | 205 gud dfve, urn | 21, e o |afafyea ama #ifs 12, M/s. Philllip Commodities India Pyt Ltg
Gt skl o W g f IR 0025 G | Y, ST YO 208001 | L e i 5376, T H. 118, WSiTE . 1185, A8 7. | arEfiE aw d wer | Address- No.1, 18th Floor, Urmi Estate, 95,
TOHL . 273/t R, ST S I B A T qd: 8 We ged o i, e sl 2. el 29 o ww e | 21 YRR ﬂﬁ-’. i s Ganpatrac Kadam Marg, Lower Parel West, Mumbai 400 043,
R A8007 TT Hed @ I Yob AR AT M e i i 3 - i ; ekl 3 Bk - 2 ! ' 13. M/s. Arihant Futures & Commaodities Ltd.
B e Gt g S e - FPIF = 67 /105, T HiGY FUANCH . 241, el W, 33, WHATE Wde | wH-ayE, a-ve,  fAEr, Address- E-5, Ratlam Kothi Area, Indore, 452 001
CHLONSO00MIS05 3016 47 & 4rg 10w A, FiE A & ur, v 5 Rrwen Gosd, b, | Re-eo1s03, atedh— e Wl W@ Adress- 3 Floor, Krishna Bhawan, 67, Neharu Road,
LA CLLONSOOD0S05 773 / W 7107 4 SR mErm Ferror, aftem T, fm—71333 204, TlEnT mAE dw Hifgw, T ';“ifﬁ;;f;?&:;'ggiﬂ%’;gﬁiﬁ;ﬂ -
AP-10] 18459 2 Th o . 4 ST M/, Ltd,
i I AP IS m}'ﬂ'ﬁulﬁ ' HIFET SEATHSA {Eﬁ 1. 004520) fafesT PG, uf¥e L, Address- Bfloor. B Wing, MThink Techna Campus,
W Y WA mm e W YTl : Pokhram Rosd No 2, Behind TCS, Off, Eastern Express, Thane- 400607
fretfeen 2312 2025 ) i Foey oete Farferes | Pt o, e : fag ®) Rty F sigoht me W= & Wm fdddress- C-112/116, F-135, Building G 1,1st Floor, Kailas Industrial Complex,

Parksite, 01, LBS Marg. Wikroll West, Mumbai- 330075,

15, M5, Nirmal Bang Cormnmodities Pwt, Lid,

Address- Sonawala Building, 25 Bank Streat, Fort, Murmibai- 400001
Address- 101 10 701, BWing, Khandehwal House,

Poddar Foad, Malad East, Mumbai-300 057

16, M/s. Suresh Rathi Commaodities Pyt, Lid,

Address- 11 and 12, AWing, Mithila Apt.

Opp, Jankalyan Bank, LB, Nagar, Andherl East, Mumbal 400055
Address- Mahesh Hostel Complex, Opp. Bormbay Motors Chopasni Road,
Jodhpur-342 003 (Ral)

17 M=, Latin Manharal Commpdities Pyt Ltd,

Address-vira) Bullding, 5 Floos, 5 Road, Plot No 124,

Khar West, Mumbai- 300052

18, MSs vibrant Cammaoditios Trading Pyt Lid,

Address- 103-4, Padar Chambers, 5.4 Beebd Road, Fort, Mumibak- 400 001
19, M s, KR Choksey Commodity Braoker Pyt Lid.

Address- 1102, Stock Exchange Tower, Dalal Street. Mumbai- 400 (01
Address- KRC-Abhishak, -5 & &, 5o Floor, Dalia Industrial Estate,

Ooiz1 o a» Canara Bank
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E = - ¥ - - n 2 i C 2E.05.3075 r. & r. e M5 Almondz Commodities Pyt Lid.
. ey i, alereael- ey | P 28052005 | ey rivey g, v e -, e s, - 11.57000/- Midress.3 Scindla House, 2nd Floor, Janpath New Delhl-110 001
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21, M/ 5. RK Global Commodity Braking Lid,

Address- Flat Mo 5.2 Fioor, Sagar Apartmeant, 6 Tilak Marg, Mew Celhl- 110001
22 M/ 5. Roongta Comtrade Pyl Lid,

Address- 910, 9th Floor, P). Tower, Bombay Stock Exchange Lid,

Dalal Straet, Murmnbai-20001
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LRespondents

Whereas, the above-named Applicant has filed an application and affidavit unider
Section 53} of The Maharashtra Protection of Interest of Depositors (In Financial
Establishmaents) Act, 19599 in Miscellaneous Application No, 17586 of 2024, along
with Govermnment of Maharashtra Notiflication dated 26th November 2024,

And whereas, nolboes as 10 e servid through post o the abivl Respondents at
their last known addresses. However, the notices issued fo Respondent Nos,
2.3.4 6. 7,823 and 24 were returned unsarved.

Therefore, public notice s hereby ghven 1o the above Respondents to take notlce
that the said application will be heard by the Hon'ble Designated Couwrt under thia
MPID Act on: 2101 2028

Glvenunderseal of this court on 317 10/2025
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DEBTS RECOVERY APPELLATE TRIBUNAL- DELHI
Apartment No. 318 llird Floor, Hotel Samrat,

Kautilya Marg, Chanakyapuri, New Delhi-110021.
Appeal No. 302/2024

NORTHERN RAILWAY

NOTICE FOR E-AUCTION

Senior Divisional Commarcial Manager/Fraight, Dathi Division, Morthern Railway, in lorms of Railway Board latter no
2O2HTCIFMY 10004 dated 13.06.2022 and Railway Board™a letter no. 2024/RS{GHTTAT(E3IAT1084) dated ; 13.08,2024, invites
beicds through e-Auction (www.lreps. gavin) lor leasing of parcel space of SLR compartments and VPs (on rownd Irep basts) for a

DoRI &P Canara Bank

AR THR H STHH A Government of India Undertaking

7 [SiiSeh< Syndicate

A Branch: Ravli, Ghaziahad, E-mail: ch18765@canarabank.com,
rogzdrec@canarabank.com, Mobile: 7428003495/9891772489.

GOLD AUCTION
SALE NOTICE

The under mentioned persons are hereby informed that they have failed to pay off the liability in the loan accounts. They are therefore
requested to pay off the entire liability and other charges and redeem the pledged securities on or before 07/01/2026 failing which the said

Whereas fake notice that in default of your appeacance an the day mentionad above, the ¢asa
will be heard and delermmed in your absencs
Given under my hand &md the Sest ofihe Tnbuned, this TEhday of December, 2025
BY ORDER OF THE TRIBUNAL
SECTION OFFICER

Azset Recovery Branch,
D-26/28, Connaught Place, New Dalhi-110001

Bank

if Il

(Working at M-35, First floor, Outer Circle,
Connaught Place, Mew Delhi-110001)
Email:- ubin0554 723 Eunionbankofindia.bank.in

gt i’gs ,Lm Union

[Rule - 8 {1)]POSSESSION NOTICE {For immovable property)

Whereas, the undersigned being the authorized officer of Union Bank of India,
Asset Recovery Branch situated at M-35, First Floor, Outer Circle, Connaught
Place, New Delhi — 110 001 under the Securilization and Reconstruction of
Financial Assets and Enforcement Security Interest Act, 2002 (Act No_ 54 of 2002)
and in axercise of powers conferred undar Section 13{1Z) read with rufe 3 of the
Secunty Interest (Enforcement) Rules, 2002 issued a demand nolice dated
20,05.2021 calling upon the borrower Mrs. Veena Gupta Wie Mr. Subhash
Chand Gupta , Co- Borrower - Mr Subhash Chand Gupta , Mr Lalith Gupta to
repay the amaunt mentioned in the notice being Rs.58,76,234.00 | Rupees Fifty
Eight Lacs seventy Six thousand two hundred thirty four only)as on
31.03:2021 with interest {@ confractual rate of interast and bank charges within 60
days from the dale of receipt of the said notice.

The borrower & guarantors having failed to repay the amount, notice is hereby given
to the borroweriguarantors and the public in general that the undersigned has taken
Pozsession of the properly describad herein below in exercise of powers conferrad
an him'her under Section 13(4) of the said Act read with rule 8 of the said rules on this
18.12.2025

The borrower/guarantors in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with the property will be subject to the
charge of the Union Bank Of India, Asset Recovery Branch at M-35, First Floor, Duter
Circle, Connaught Place, New Dethi-110001 for an amount Rs.58,76,234.00 (Fifty
Eight Lacs Seventy Six Thousand Two Hundred Thirty Four Only.) as on
31.03.2021 and interastand bank charges thereon.

The borrower's attention is invited to provisions of sub-section {8) of section 13 of the
Act, in respect of time available to the borrower 1o redeam the secured assets.

DESCRIPTION OF THE IMMOVAELE PROPERTY

Residential Flat! UNIT No 002 situated at Ground Floor having super area 2098 Sq.ft
In the Complex known as “Sunshine Avenue " at 1577, Main Mathura Road, Sector
8, Faridabad Haryana

Bounded :-

Naorth = Open tosky

South-Lift

East-Open io sky

West- Common passage

Date : 18.12.2025
Place: Faridabad

Authorised Officer,
UNION BANE OF INDLA

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 20186)

FOR THE ATTENTION OF THE CREDITORS OF
RELEVANT PARTICULARS
1. [Wame of comporate debior 'CHANMEET LEASING AND FINANCE FRIVATE
LIMITED
104/10/1991

Cate of mcorporation of the corporate
debior

Pl e S SR SIS AR

yeIre

e

5. |Address of e registered office and
peincipal affica (f any of 1he coporate
| thabine

Insodvency commeancament dale in
raspect of corporate debbor

|7 Estirmated date of clpsure of the
insawency resolilion process

(8. [Mame and ragistrabion number of 1ha
insevency professional acting as

| infarim reschution professional

(% |Address and a-mad of the interim

| rasalution prodessional, as regisiered
with the Board

o o B 8 et e e o T Bl T

| Dethn — 110008,

| 28" Novernber, 20251 order recelved an
{01.12.2025)

127" May, 2026 (180" day from the dale of
jcommencament ¢ the rasolifion process)
[ Dleapak Kumas

| (Registration Na

{IBBLIPA-D AP-PIN 83 1/2018- 20201 2821)
|Reqistarad addrass: -207, Besl Plaza, H-8,
(Netaji Subhash Place, Pitampura, Defi-
110034

|Emall Address ~despak.ashmiegmail.com

Address and e-maf to be used for 1207, Best Plaza, H-8, Metaji Subhash Place
correspondence with the imtenm (Pitampura, Defhi-110034
| |resolution professionad |Email; ~chanmestcirp@gmall.com
(11, |Last date for submission of ciaims . 106" January 2026
(12. |Classes of creditors, if any, under
chause (b of sub-zegtion (G4) of {Nama the class (82 Mot Applicable
sgchion 21, ascartanad by e iMenm
resalution professional _
13, [Mames of Insobeency Profasssanals  INot Applicable
identdied o act a5 Autharised
Represantative of creditors in.a class
| | Thees names for each class)
(14. |({a) Refevant Forms and {a) Web link:

(b} Details-of autharized | httpsibbi.gevin/downloadform. himl
representalives are available at [B) Mot Applicable

Mobice is hereby grean that the M atonsl Compery Law Trbung! New Dedhi, CourHy, New Delhi has

orcdered the commencement of & corporais insahency resaltion process of CHANMEET LEASING AND

FINAMCE PRIVATE LIBMITED &s par arder agairs! Company Patiion (BBCI3MD 2025 in ald casa CF |B-

TAINDZ02d a9 on Friday, Z8thNovembar 7025

1. The creditors of WS, CHANMEET LEASING AND FINANCE PRIVATE LIMITED arg herebry called
upoa 3 subimil \hei - cigems with pracf on o belors Tuesday, 06t January 2026 1o the inbarim
rescidtion prafessional &t the address mentiaoned against entry Mo, 10

2 The friancial creditors shalt submil thesr daims with proof by skecironic means only. All ofer cradiars
may subemil the claims with proodin parzson, by postor by elecionic means in e rakavand famms fo be
downlpaded from weab irk menticred incel 14

3. Bubmesion of lalseor misleading procds of cham shak aliract penalties.

CALP) Deepak Kismnar
Duade 23422025 Mama and Signature of Interim Resolufion Professional
Place: New Delhi Registration No IBBUIRA-0011P- PO1£31/2019-2020/12621

TSTIe 512157 b

GUH T Teleh

(A GOVERNMENT OF INDIA UNDERTAKING])

SERVING CUSTOMERS WITH A SMILE

NORTHERN RAILWAY

NOTICE FOR E-AUCTION
Senior Disional Commercial ManagerFS, Delhi Division, Marthesn Railway, inlerms
af Railway Board letter no_ 2022 TC{FM 10004 dated 13.06. 2022, invites bids through
e-Avuction (www. ireps.gowin) for the confract of Parking cuem Management and
Stlacking situated at Machhali Godaam (area 100928 =q. mir) and at PF-20 {ares
750484 50 mir. ) of Dalhi . Railsay Siation (L) for the period of 5 (five ) years as par
dertail and schodule ghven biatow:-

5. | Date & time Assels to be auctioned
N, of e-Auction |
1 | 06.01.26 at | The contract of Parking cum Management and Stacking of parcels|

1200 am {at DL Jo, (DU Railway Station at Machhali Godaam with the area

o 100028 0. mibe and PE-20 with T ot anea of 806236 5q, mir
inwhich area of 55752 sg. mtr. marked G in the skefch plan of PF-
20 s deducted, therefore, T504.84 sq. mtr. will be considerad Tor
Parking cum managemsnt and Stacking at PF-20 i.e. (BO62.36 5.
mir 857,52 8g. mitr}, Total ares to be allofted for both Machhall
Godaam and PF-20wal ba 851472 s0. milr, [ora parcd ol 5 (Fea) years,

Important notes: 1. For more imformation, reguirement and various aspects
regarding these a-Auctions, inferesied Didders are advised fo visit
hittps://www.ireps.gov.in/himl/helpdesk/leaming_centre.himl. [E-Auction leasing
section). 2. Earmest Money Deposit (EMD): 10% of the tolal confracival bed valus tobe
deposited onling during the auction. EMD of the successhul bidder will be retained as
E-L!ELIFII';.' Leposd, 3, HBJ-"-'-‘II!.I' Admirsration resaerdes the Tull and absalule nghls to
shart ferminate these contracts at any point of e andfor for taking any decision
regarding the discontinuation/continuation of these conleacts  wilh
modified!additional terms and conditions depsnding upon the situstans.,

SERVING CUSTOMERS WITH A SMILE 3965/25

INDIAN BANK, I.P. EXTENSION BRANCH TEAM

Indian Bank Plot No 4 Pankaj Plaza Corner IBGA

. ALLAMARRD. | Coce PG18 - Ph No 011-2223
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002)

Whereas,

The undersigned being the Authorized Cfficer of the Indian Bank, Mayuer Vibar Branch
under the Securdization and Reconstruction of Financial Assets and Enforcement of
Sacurity Inlenest Act, 2002 (Act No. 54 of 2002) and in exarcise of powers canferred undes
saction 13{12) read with Rule & and 9 of the Security Interest {Enforcement) Rules, 2002
issuiada demand nofice dated 06,10.2025 caling upon the Borrower Mis, Rikshu Industries
(Borrower Firm), Sh, Vijaydeep Kumar (Borrower/ProprietonMorigagor) & Sh, Siriram
Sharma (Guarantor/Mortgagor) & Smi. Manju Jangra (Guarantor) 1o repay the amounl
mentoned in the notice being Bs, 6,10,31 432/ (Rupees Six Crore. Ten Lacs Thirty Cne
Thousand Four Hundred Thirty Two Only) within 80 days from the date of receipt of the said
nofice, togetherwith further interest, Incidental Expenses, Cost, Charges elc

The borrowersfquarantorsimorigagors having failed 1o repay the amounl. notica |s heraby
given to the Bormmowers/Guarantors™origagors snd the public in general that the
undarsignad has taken possession of tha proparty described herain below in axarciza of
powers conferrad on himher under saction 13(4) of the said Act read with Rule B and 9 of the
Security Interest (Enforcement) Rule, 2002 on this 18" Day of December of The Yesar 2025,
The Borrowers/Guarantors/Morigagars in particular and the public in general is hereby
cautionad not to deal with tha property and any dealings with tha property will be subject to
the: charge of the Indian Bank, Patparganj |.P.Extension, for anamountof Rs. 6,10,31,432-
(Rupees Six Crore Ten Lacs Thirly One Thousand Four Hundred Thirky T Only) a5 on
06,10, 2025 with further interast, costs, charges, and expansas theraon.

“We draw attenfion to the provisions of Section 1348} of the SARFAESE Actand the Rules
framed there under which deals with your rights of redemption ovier the securites”

1) EM of Industrial property baaring No. 274, situated at HSRDC, Phase 1, Sactor 38,
Indusirial Estate Rai, Destrict Sonepat, Haryana. area measunng 373.75 5q. Yds (as per
Sale deed duly regislered vide document No. 4855 dated 29,11.2018 in the office of
Raegistrar, Sonepal. Haryana) Boundaries : East ; Piot No. 273 West : Plot no. 275 North
:Rioad South : Plod No. 255%

2) EM of property bearing Khewat Mo 166 min Khata No 401, Killa Mo. 577 at Gandh
Magarwithin MC Limit of Ganaur, Village Pugthala, Tehsll Ganaur, Dist Sonepat, Haryana
Measuring area 225 sq. yards (as per dead). Boundaries : East - Public Gali West : Praperty
of Jaghir Morth : Share of property of 3h. Diwan Singh South : Property of Lal Chand

Place : Delhi | Date : 18.12.2025 Sdi- Authorized Officer {Indian Bank)
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Impaortant netes: 1. For more information, reguiremant and vanous aspacts regarding these e-Auctions, interested bidders are
addviszed 1o vigl hitpsiwesireps.goviniitmlbhelpdesk/learming_centre html, {a-00clion easing seckon)
AdminkBiration reservaes the full and absolde righis to short termdnaie these contracts at any point of ime and/or for taking any
decision regarding the discontinuation’contineation of these contracts with modified’ additional ferms and condiions dapending
rpon the confinuation’discontinuabon of thess rains arcommancamant of new {raen servicas,
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Place : Jaipur

NOTICE TO SHAREHOLDERS
Pursuant to the SEBI's Circular SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated
2nd July, 2025, shareholders are informed that a special window is open only for re-
lodgement of transfer deeds, lodged prior to April 01, 2019, and which were rejected /
returned / not attended to, due to deficiency in the documents/process/ or otherwise.

This facility of re-lodgement is available from July 07, 2025, to January 06, 2026.

Shareholders are requested to re-lodge such cases with the Company's RTA, Latest by
January 06, 2026 at KFin Technologies Limited-Selenium Building, Tower-B Plot No 31
& 32, Gachibowli Financial District, Nanakramguda Serilingampally, Hyderabad-

500032, Telangana at einward.ris@kfintech.com.
By the order of the Board of Directors

For Gravita India Limited

Company Secretary & Compliance Officer

O NaEABENaa| | | peradcib R parait i oo mEna bt securities will be sold by the Bank in public auction (Online) at the cost of the borrower through www.bankeauctions.com/canarabank
State Bank of India (DRT- ll, Chandigarh) 5. | Date & time Assets to be auctioned at12 Noon on 09/01/2026 or on any other convenient date thereafter without further notice, at the absolute discretion of the Bank. For any
~APFLICANT| | No.| of e-Auction Query, Please contact Branch Head Mr Vinod Kumar at above mentioned phone number & email ids.
\"‘S 1 24.12.25 at | 12050 (F1), 12080 {F1) (Sunday, Wednesday, Thursday, Friday, Salurday), 120668 (F1), 12334 {F1).14212 S| | Date of | Loan Number/ Name and address Total Liability Date of Inspection & EMD Account
Mr. Amitabh Sh 1030 am | (F11.14303 (F1,R1),15134 (F1), 22401 (F1), 22483 (F1), 22858 (F1}, 54076 (R1) No.| Loan [Gold Net Weight of the borrower (all loans) EMD submission Last Date Details
r. Amitabh Sharma & Ors. : ~RESPONDENT 1= 05 12.25 at | 12005(F 1), 12011(F 1), 12013(F1), 12017(F1), 12034 (F1). 12963 (F1}, 14014 (F1), 14164 (F1), 14507 1. [28/02/2023| 180157143366 Mr. Ajeet Panwar 22.99 Lacs + 07/01/2026 Account Name -
Notice 1030 am | (F1, F2, R1), 14521 (F1, F2 R1), 14678 (F1), 14681(F1), 20806 (F1), 22168 (F1), 22210 (R1}, 22429 (F1) 127.67 Gram Slo I;ajendra Singh | Further interest EMD Amount SIA,OLNRTG%;E;LZTT
i : VPO Ravli Kalan, i moun ¢ No.-
1.|Today Homes and Infrastructure Pvt.Ltd, Through its | Respondent No. 3 3 | 30,12.25at | 12212 (R1), 12436 {R1), 12572 (R1), 12584 (R1), 12506 (R1), 12826 (R1}, 22406 (R1), 22410 (R1), Ghaziabad (||"°|”|?|"|;9|.?°|? Rs. 25.000 R
Managing Director /Chairman Registered Officc at:- 10:30 am | 22438 (R1), 22542 (R1) e P e ST %anf;? L' y o T N
Statesman Houss, Bth Floor, Barakhamba Road, New =y : : T AP s 6.85 Lacs)
Deli11000¢ Also Al:- Today Homes and Infrastructure 4 | 31,1226 at [ 12040 (F1), 12045 (F1), 12060 (F1) (Monday, Tuesday), 12181 (F1, F2, R1), 12486 (F1),12481(F1), Date: 22.12.2025 Place: Ghaziabad Branch Manager
Pvi.Ltd. Markefing Office at: JMD GALLERIA, Unit No. 204, WS am | H29E0 (P L) IV ird, A 114900 P e, i), ZeaetiP], P, mi)
2nd Floor, Sohna Road, Guregram-122002 5 | 0201.26at | 12015 (F1), 120565 (F1), 12428 (F1), 12448 (F1), 14087(F1, F2, R1), 14303 (F2), 14331(F1, F2. R1}, GRAVITA INDIA LTB
: ]
Whereas the nofice that an appeal from the order passed by the Presiding Officer ol D.R.T. in 10:30.am. | 14731 [F1), 704731 Regd Office: 'SAURABH'. Chittora Road. Harsulia Mad
the abiove case has besn presented by the appellant on 20122024 and i5 registered in the & 05,0726 al | 12057 (F1), 12265.(F1), 12584 (F1), 14041(F1, F2. R1), 14316 (F2), 18035 (F1, F2, R1), 2473 (F2, R1), Di ':Mal LJI'-E.L Road TEhEill' Phadi. Jai I..II'-I 303 904, Rai ' |HE||.I|:'L:|
Trivunal. The matierwas fisted before this Tribunal on 05.12.2025. 10:30 am | 22168 (R1), 22438 (F1), 22454 (F1, F2, R1), 22472 (F1. F2, R1}: : G R AVI TA go-vaip ' - Fnagi, Jaip Raj. |
Whereas if has been shown to the satisfaction of the Tribunal that it is not possible to serve | |2 | 17 01 26 at | 01 LVPH (24 tonnes} on round Irin basis i each train - 12454112453, 2040820407 Phone: +91-141-2623266, 2622637 Fax: +91-141-2621491
you inthe cedinary way, Therafors, this nofice is given by advertisemeant directing you to maka sfidesie : : ' : ' Web: www.gravitaindia.com CIN: L28308R.1992PLCO0BETD
appearanca in this Tribunal en 29.01.2026 ' E-mail ; companysecretary@gravitaindia.com

Sd/-
Nitin Gupta

manner whatsoever. 7 | |Date : 22™ December, 2025 FCS:-9984
D oiz1 & a> Canara Bank ,@ CERIELEIRe i E-AUCTION
afjdsi @ (L ] ] Chedmrmirsn of |icis Lrckerms bing Aligarh HuncE

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

READ WITH PROVISO TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Molice is haraby gliven o the public in general and n paricular (o the Borrower (5] and Guaranion(s) that (he Below, described
immovable property morgagedi/charged to the Sacured Creditor, the Constructive | Symbalic / Physical possession of which
has been @ken by the Authorised Officer of Canara Bank, Secured Creditor, will be sold on “As is where is™,
“As is what is", and “Whatever there is" for the recovery of duees to the Bank. as per Deamand Motice under Section 13(2)
& further Interast thereon, charges and coasts due 1o the Canara Bank, as detalled in the table balow,

Aligath

Mame & Address of Borrowars!
Mortgagors & Guarantors

Branch: Sikandra Rao, Ph. No. 753590736

lAmount due as
| per notice §

Description of Properties

Gonda, Aligarh Branch, h. No. 8700492820, E-mail - cb0245@canarabank.com

West; Khet of Rajveer Singh & Jagveer Singh, North; Iglas-Gonda
Road, South: Khet of Manveer Singh

, E-mall - cb0195@canarabank.com,

e

Reserve Price

#HRIGN

Borrower- Ws Thakurels Buiding Metarials, | 10,03,919.28 | SMO of Residential bulding at Khata No. 864 part of Gata No. 501, o | 1.15.64.000/-
Prog: Mr. Bahadur Singh, Martgagor- Mr. | as on 26052025 | Mauza Gahlau, Iglas-Gonda road, Par Hasangarh Tehsik-igles, Distt| 5 | -
Baadur Srgh Slo Maharai Singh. Add, of | plusinterest | Aligarh, Atea- 154000 Sq Mir, Progerty in the name of M, Bahadur :E 11,57,000/-
boif- Sarkari School Gahalau, VilkGahiau Dist- | & ofher charges | Singh S/o Mahara Singh, Bounded as: East; Plot of Dharmendra, a

EMD 10%T

Borromer 1- Mis Krishna Beo] handar, Prop.- Mt | 4() 35 498,13 |Land & Buiiding situated at Mohalla Qureshiyan Town and Tehsi | 5 | 46 90 000/-
Arshad Ali Sio Asral A Add- G.T Road Skand Ran, | ' 48 o Sikandra Rao, Hatheas, Area- 167.29 5q. Mir, Property in the name | 2 ==

i Mr. Arshad All Sl Asral AlL Guarantor! Morigagar-| Dt 23.08.2021 | of Mrs. Mukityart Begum Wio Ashraf All, Bounded as: East- Masid, | 5, 1.62.000/-
Nrs. Mushbyan Bequm Wio Asheat Al Add. of boffv|  +interest & | West- House of Mr. Nanne Nai, North- House of Mr. Mazid, South- | & pe
Mohalls Qureshivan Skandra Rao, Distt. Hathas | Other expenses | Gali 10F

Date & Time of e-auction : 16-01-2026 from 11.30 AM to 12.30 PM (With extension of 5 min. duration each fill the conclusion of sale)

EMD amount is to be deposited in E-Wallet of Mis P3E Alliance Private Limited (Baanknet) portal directly or by generating the Chalkan therein to deposit the
EMD through RTGSNEFT in the account details as mentioned in the said challan before 15-01-2026

Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage without
assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne
by the successful bidder only.
For details terms and conditions of the sale and participating in E Auction, please go through the website hitps://baanknet com or Canara Bank's
Website or may conlact Recovery Section Regiona! Office Aligarh, Canara Bank (Mob. 8255900558 e-mail id recroaligarh(@canarabank.com)
OR to the service provider M'S PSB Alliance Ltd (Baanknet) contact defails a). Karan Modi (T016716557, karan@procure24T.com) b).Vasu
Patel (3510974587, vasu.palel@procure247 com)

Place : Aligarh Date : 23-12-2025 Authorised Officer
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OTe uue fHer oen [f Punjab & Sind Bank

(T JEET T I

Name of Branch
& Borrower/
Guarantor

B/o MUNDI KHARAR

M/s Mounton Fabricator
and Engineer through its

Where service is a way of life

(A Govt. Of India Undertaking)

ZONAL OFFICE: CHANDIGARH

E-AUCTION
SALE
NOTICE

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE/MOVABLE PROPERTY

E-AUCTION NOTICE OF SECURED PROPERTY ON 29.01.2026 FROM 11.00 AM TO 12.00 NOON
LAST DATE & TIME OF SUBMISSION OF EMD & DOCUMENTS (ONLINE) ON/BEFORE 28.01.2026 UPTO 05:00 PM

DATE OF INSPECTION OF PROPERTY: 23.01.2026 FROM 12.00 NOON TO 3.00 PM

Demand Notice Date
& Outstanding
Amount Mentioned

Description of
Immovable Property

LIG Flat No. 211, Sector A-9, Pocket 3, 1st Floor, Housing Estate,
Sh. Kanwaljit Singh. (TYPE OF POSSESSION: PHYSICAL).

Proprietor: Sh. Kanwaljit Singh & Late Suchet Singh, R/o House No. 2509, Phase Xi, S.A.S. Nagar
(Mohali), Punjab, Also At: SCO 479-480, Sector 35-C, Chandigarh, Sh. Pritpal Singh S/o Late
Suchet Singh, resident of House No. 2509, Phase XI, S.A.S. Nagar (Mohali), Sh. Satwinder Singh S/o Late Suchet Singh, resident of House No. 2509, Phase XI, S.A.S. Nagar
(Mohali) Punjab, Smt. Surjit Kaur W/o Late Suchet Singh, resident of House No. 2509, Phase XI, S.A.S. Nagar (Mohali) Punjab, Paramjit Kaur W/o Kanwaljit Singh, resident of
House No. 2509, Phase XI, S.A.S. Nagar (Mohali) Punjab, Sh. Rakesh Pahwa S/o Khan Chand Pahwa, resident of House No. 401/ GH-19, Mansa Devi Complex, Panchkula, Sh.
Kanwaljit Singh S/o Late Suchet Singh, resident of House No. 2509, Phase XI, S.A.S. Nagar (Mohali) Punjab.

interest,

Demand Notice 23.11.2017
Narela, Delhi, in the name of Sh. Kanwaljit Singh & Paramjit Kaur W/o[Rs. 21,00,961.31 as on

30.06.2017 plus future

chargesetc. w.e.f.01.07.2017

therein

Sale Notice For Sale of Inmovable/Movable Asset under the Securitization And Reconstruction of Financial Assets And
Enforcement of Security Interest Act, 2002
Notice is hereby given to the public in general and in particular to the borrower(s), mortgagor(s) and guarantor(s) that the below mentioned
immovable property charged to the secured creditor, possession of which has been taken by the Authorized Officer of Punjab & Sind Bank,
Secured Creditor will be sold on “AS IS WHERE IS BASIS” AND “AS IS WHAT IS BASIS”, “WHAT EVER THERE IS BASIS” for realization
of Bank’s dues and interest as detailed hereunder in below mentioned account. The details of borrower/ mortgagor/ guarantor(s)/secured
asset(s)/Dues/Reserve Price/E-auction date and time, EMD and Bid increase amount are mentioned below. Sale will be done by the
undersigned through E-Auction platform provided at the web portal website https://baanknet.com

QR Code of
Baanknet

RESERVE PRICE | Name & Contact

BID INCREASE AMOUNT
Rs. 24,00,000/-

Details of
Authorized
Officer

Sh. Anil Kumar

Rs. 2,40,000/-

Gaikwad
Mob. 9999609294

expenses, cost,

Rs. 20,000/-

AND BRANCH:
M: 9888109431

For detailed terms & conditions of sale, please refer and visit website “https://punjabandsindbank.co.in/module/sarafesi-list and online auction
portal https://baanknet.com
This may also be treated as statutory 30 days sale notice u/s 8(6)/Rule 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and
guarantor/s of the said loan about the holding of E-Auction Sale on the above mentioned date.

Date: 22.12.2025

Place: Chandigarh

Authorised Officer, Punjab & Sind Bank

njab national bank

...the name you can BANK upon!

SCHEDULE OF SALE OF THE SECURED ASSETS

Asset Recovery Management Branch East Delhi,
Pocket-E, Mayur Vihar Phase-ll, Delhi-110091,
E-mail: cs8075@pnb.co.in, Ph.: 011-22779758, 22785289

SALE NOTICE FOR

SALE OF IMMOVABLE
PROPERTIES

E-Auction Sale Notice for Sale of Immovabie Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security interest Act, 2002 read with proviso to Rule B (8) of the Security Interest (Enforcement) Rules, 2002
Motice is heraby given to the pubdlic in general and in parficular to the Borrower(s) and Guarantor{s) that the below described immovable properfies morigaged /charged to the Secured Craditor, the constructive/physical! symbolic possession of which has been {aken by Authorised Officer of the BankiSecured Crediior, will be sold on ®As is where is”, "As is what is", and
“Whatever there is" on the date as mentioned in the 1able herein below, for recovery of its dues due 1o the Bank/ Secured Craditor from the respective Borrowen|s) and Guaranton(s), The resenve price and the eamest money depasit will be as mentioned i the table below agains! the respeclive properties

A) DT, OF DEMAND NOTICE Ufs 13(2) OF

Mis Roshnl Infrabulld P Ltd (Corporate Guarantor) 2nd and 3rd floor, Plot no-65, Molia Khan Dumg scheme MM Road, Rani Jhansi Read,
Mew Delhi-110005 Also Af: C-31, Antriksh Apariment, Sector-14, Extension Rohini, New Delhi-110085

Name of the Branch RESERVE PRICE Details of the
T iea gl iou TR DESCRIPTION OF THE IMMOVABLE - DATE/ TIMg |  Shcumbrances
3; Name of the Account ngEEJ EREER o R ) {Last date of deposit EMD) o su::mncﬁm:m
Name and Addresses of the e O ST T %] OWNER'S NAME (MORTGAGERS OF PROPERTY (ES)) | — EAUCTION | \ame & contact o
Borrower/Guarantors Account " PHYSICAL CONSTRUCTIVE Bid Increase Amaunt of authorized officer
1. | RAJENDRA PLACE (152200) {A) 18.04.2018 Entire First and Second Floor With Terrace and Above of the said Rs.6.85 Crore 15.01.2026 NOT KNOWN
WIS SKY WORLD EXIM (BORROWER) Mr. Rajnish Gupta S10 Jai Bhagwan Gupta (Partner) Shap no. 182 ground floer 60130 New Rohtak ] Property of Built up Property on Plot No. 65 Motia Khan Dump Scheme 1100 am to | MR ALOK KUMAR JHA
Road karol Bagh, New Delhi- 110005 Also At: 1123, Block-61 Ramjas Road, Karol Bagh New Delr-110005 Also At: 78131, Biock-DPIotno-3, | _ RS 21,99 CRORE + FURTHER INTEREST, OTHER | MM Road, Rani Jhansi Road New Delhi admeasuring 470.18 Sq Yds| RS-0:69 Crore (15.01.2026) | 409 oy (M 8507560068
Mew Rotak Road New Dedhi- 110005 CHARGES AND EXPENSES TILL THE DATE OF FULL g oo a6 ic Romind Infrabuilt(P) Ltd STy L s P
Mr. Jai Bhagwan Gupta /0 Jagannath Gupta (Partner) Shop ni. 142 ground flaor 60/30 New Rohtak Road karl Bagh, New Dielhi-140005 AND FINAL PAYMENT ' ! ARMB EAST DELH|
Alsa At: 62115, East Park Road Karal Bagh, New Delhi-110005 78/21, Block-D Plot no-3, New Rohtak Road Mew Delhi-110005 (C}15.11.2018
Ms. Nisha Gupta W/O Mr. Rajnish Gupta (Guarantor) 78/31, Block-D Plot no-3, New Rohtak Road New Delhi-110005 (D) PHYSICAL

electricity dues etc.

BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE:

STATUTORY SALE NOTICE UNDER RULE &(6) OF THE SARFAESI ACT, 2002

The sale shall be subject to the Terms & Conditions prescribed in the Securily Interest (Enforcement) Rules 2002 and ta the following further conditions; (1) The properties are being sold on "AS 1S WHERE IS BASIS" and "AS IS WHAT |5 BASIS" and "WHATEVER THERE IS BASIS". {2) The particulars of Secured Assets specified in the
Schedule herein above stated fo the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any ermor, misstatement or omission in thes proclamation. (3) The sale will be done through e-auction platform provided at the Website hitps://baanknet.com. on above mentioned dates. (4) For further
details and complete Terms & Condifions of the sale., please refer : hitps:/ibaanknet.com. & www.pnbindia.in. lERAII Statutory dues/attandent charges / other dues including registration charges, stamp duty, taxes etc. shall have to be borne by the purchaser and the authorised office or the Bank shall not be responsible for
any charges, lien in encumbrance or any other dues to government or any ane else in respect of property (e-auctioned) not known to the bank, the intending bidder is advised to make there on independent enquiries regarding the encumbrances on the property including statutory liabilities, arrears of property tax,

Date: 20.12.2025

AUTHORIZED OFFICER, PUNJAB NATIONAL BANK

epaper.financialexpres&ann‘. &

New Delhi



